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,Ji'ostiDg Of PoIicemen at Level 
'\ C~ 

-SOO. Shri Indrajit Gupta: Will the 
Minister 01 Railways be pleased to 
state: 

(a) wlU!ther State Governments 
have been asked to post policemen 
at Railway level-crossings to prevent 
accidents; 

(b) whether gatemen will also be 
posted at unmanned crossings; and 

(c) the reactions received, i1 any, 
from the State Crilvernments? 

The Deput,. Minister in the Minis-
try of Railways (Shri Shahnawaz 
Khan): (a) to (c). A statement is 
laid on the Table 01 the House. 

STATEMENT 
There are about 19,000 unmanned 

level crossings (excluding cattle .eros-
sines) on Indian Railways. It is 
neither feasible, nor obligatory, to 
man all the unmanned level cross-
ings which require manning on local 
and special considerations and ac-
cording to developments of road andl 
or rail traffic, . are always reviewed 
by the Railways in consultation with 
the Civil Authorities and each case 
is decide:1 on its own merits. 

lD view of the increasing number 
of cases 01 road vehicles running 
into level crossing gates, at manned 
busy level crossings, the Crilvern-
ments 01 West Bengal, Bihar and 
Uttar Pradesh have been requested 
by the Eastern Railway Administra-
tion in July, 1962, to consider adop-
tion of the following measures: 

(i) to post traffic constables on 
either side 01 the busy level-
crossing gates specially those 
On the inter-section with 
GT. Road so lIB to effectively 
control the rash truck 
drivers; 

'(til to provide bumps on the ap-
proaches of busy level cros-
sings so that alI road vehicle 
drivers are compelled to re-

duce speed while approach-
~ the level crossing ga tel;; 

(iii) to institute surprise checks 
and to ensure that necessary 
provision embodied in this 
respect in the MotOr Vehicles 
Rules is rigidly adhered to. 

The reaction 01 the State Govern-
ments to the above suggestions bas 
not SO far been indicated by them. 

Shri Indrajit Gupta: From the 
statement I find that it is claimed 
that it is not possible to man all th" 
unmanned level crossings, and that 
each case is considered on its merits. 
May I know whether any decision 
has been taken up till now to man 
any 01 these 19,000 unmanned cros-
.ings, and if so, how many? 

Shri Shalmawaz Khan: Yes. A re-
view is made 01 all level crossings 
which should be manned. From the 
recent review, we are 01 the view 
that about 1,100 level crossings 
which are unmanned should be man-
ned. The matter is under negotiation 
with State Governments. 

Shri Indrajit Gupta: The state-
ment further contains certain recom-
mendations which have been mad'" 
to State Governments. May I know 
whether this means that the Railway 
Administration feels that the increas-
ing number of accidents of road vehi-
cles running in.to level crossing gates 
is entirely the responsibility Of truck 
drivers and that tloe railways are not 
responsible for it at all? 

Shri Shahnawaz Khan: When the 
level crossing gate is closed and 
there is a gate man present there 
and in spite of that .... 

Mr. Speaker: Each case would de· 
pend on the merits thereof. How 
can a statement ,be made covering 
the whole? 

Shrt Indrajit Gupta: The statement 
says that they have asked three 
State Crilvernments to adopt certain 
measures. All of .them relate to mea-
aures against truck drivers. Does 
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this mean that the railways have no 
responsibility? 

Shri Shahnawaz Khan: Where a 
level crossing is manned and the gate 
is closed and in spite of the gate 
being closed, if a truck. driver de-
cides to crash into the gate and 
breaks it open, there is very little 
the railways can do about it. 

Shri Hari Vishnu Kamath: The 
statement laid on the Table says: 

"In view of the increasing 
number of cases of road vehicles 
running into level crossing gates, 
at manned busy level crossings, 
the Governments of West Bengal, 
Bihar and Uttar Pradesh have 
been requested by the Eastern 
Railway Administration in July, 
1962, to consider adoption of the 
following measures .... ". 

May I know why no reference has 
been made to the other State Gov-
ernmenlts? Does it mean that there 
have been no accidents in other 
States? Or is it for other reasons 
that they have not been consulted? 

Shri Shahnawaz Khan: The mat-
ter was initiated because the Addi-
tional Commissioner of Railway 
Safety on the Eastern Railway made 
a particular reference to this subject. 
The States concerned on the Eastern 
Railway are these three. It is onlJ' 
the Eutern Railway which has made 
this reference. ~~:1 

Shri Hari Vishnu Kamath: No re-
commendations haVe been made to 
other States? That is very strange. 
Does it mean that no accidents have 
occurred in other States? 

Mr. Speaker: Here it is limited 
to ....... . 

Shri Hari Vishnu Kamath: On a 
point of Cllari1\cation. Why have not 
other States been consulted? He 
mould answer that. 

Mr. Speaker: Accident. at tmman-
ned level crossings are caused all 
_ ~ railwa,... Why !AI " that 

only three State Governments have 
been Baked to take these measures? 

Shri Sbahaawaz Khaa: The Eastern 
Railway has made a reference to, 
these three States. So far we have 
ROt received any reply from them. 
As BOon as We receive their repLies, 
we will study them and make a re-
ference to other States, if necessary. 

Shrl Harl Vishnu Kamath: The 
Indian Railways are one. There are 
no separate entities. 

Mr. Speaker: The answer has been 
given, that as soon as they get re-
plies from those three States, they 
will make reference to other States 
also, if necessary. 

'" ~ ~ ~.; 'tIfr 1f?'fr ~~ 
!fit ~ ~11 ~ R;" ~~ ~ ~~ ~ 
f~q;ffl1 tn: if 01 ~ ~ ~ if <fT<i ~ 
~ m ~ ? ~.u if ~.n ~ 'f; ~r;r 
if:~~~'t;~~ 
f~ ~t.f '!iT '!iT<:<rT '!".(f ~ 

~ ~I~o'i tl~r~ 

~~ ~ r", ~ '10 l:1~ ~ ~ 
f'RT I 

~~T (~m~):~ 
'{R;" ~ f'!i<IT ~ {tTf ~ ~11 ~ 
~ ~ I ~ if~~ 'R<f; ~ ifCI"<ir 
~f'lim~~~tn:m~~m~ 
~ fiI;tr ~ <tT rnif>Tl<'o ~ ? . 

'" ~ SI1m1' ~ : 1{ iIW'IT wm' 
~ ........... . 

Shrl Hem Barua: May I know if the 
Railway Administration has taken any 
steps to implement the hon. Speaker'. 
suggestion that vehicular traffic should 
stop at the level crossing before pro-
ceeding, as in the USA. lit so, wttbt 
what effect? 
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Sbri Shalmawaz Khan: As I stated, 
we have made a reference to three 
State Governments and we have sug-
gested that bumps should be provided. 
We have also sugg,ested that all vehi-
cles should stop, look and go. These 
are the suggestions which have to be 
carried out by the State Governments 
and the road authorities as the Rail-
ways cannot enforce them. 

Sbri Hem Barna: I wanted to know 
whether any specifiC' instruction hM 
been given to the States and whether 
policemen are posted at level cross-
ings to see that vehicular traffic does 
not proceed in such a way and follow 
the suggestion made by the hon. Spea-
ker-as it is a helpful suggestion. 

Shri Shahnawaz Khan: As I sub-
mitted before, we have made a re-
ference to three State Governments 
and we are awaiting their reply. Later 
on, we will what has to be done. 

Mr. Speaker: Apart from that refer-
ence, I might again repeat my sug-
gestion that if that rule is enforced, 
then, probably, the passengers in the 
bus themselves would exercises an in-
fluence with the bus driver and see 
that he does not move, bus stops and 
goes. Even if there is no policeman, 
<the passengers themselves will exer-
cise v1gilance and a check on the 
driver that because that rule has been 
made he should stop there before cros-
sing. That is being dane in other 
countries. I have seen it. Therefore it 
was that I suggested it. Govern-
ment might consider it. 

~~o ,"0 ~: tnTll'i1 ~ 
t flI; t~ ~ mit ~ 1J0 ~ cri 
~ m<:if 'il: t~ ;p.mfIf if If{t 
~~~ ~ rn lmT~ 
~~,~'il:'fi'~~~~ 
~tr.m~~fiI;~~ 
~ ~ $IT ;;mit ~ rn ~ ~ ornft ~ 
~ fiI; 'Iimf ~R: (~ ~ 1ft iliff 
Qrr~t? 

~ ~ I lI'"<[ ::£) ~ ij'qHf 

~ 'TItT I 
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~ ~ Cffif tnit mfT ~, mfr .m- ~ 
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~ ~ arti ~ ~ arrt if t~ l'Pff<;lf 
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~ ilQ:~ li'\f (fi mq- ~i 
~;f.r ~<ll 

Shri A. P. Sharma: The hon. Minis--
ter said that where the gates are man-
ned, the drivers forcibly cross the 
level crossings aIld therefore the rail-
way is not respcnsible. How many 
such cases have been brought to the 
notice of the Railways and what actIon 
has been taken against those people? 

Mr. Speaker: Shri Nambiar. 

Shri A. P. Sharma: My question has 
not been answeroo; Sir. 

Mr. Speaker: I have not allowed that 
question. 

Shri Nambiar: May I know whether 
Governtment's attention has been 
drawn to the fact that the lay-outs of 
the railway gates at the crossings are 
so badly conceived that in many cases 
these accidents are always likely to. 
be more? In view of that fact, may 
I know whether Government are pre-
pared to re-lay out those actual cross-
ings and see that straightening of the 
road is done as far as possible? 

Shri ShahDawaz Khan: In some -
cases, the road is deUbera tely curved 
so that the read vehicles will have to 
slow down. That is one of the objecta 
of curving the roads-eontrolling-
speed. If we find that there is IlDT 
level crossing where the road align-
ment is such that it is dan!Jerous rot-
road traffic, we shall cel'tainly _ 
sider it. The hon. Member may point_ 
out such casea. 
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Shri Thirumala Rao: The hon. Min-
ister said that there are 1100 unmann-
ed crossings. (lnte-rruption) Have :hey 
estimated the cost involved in manning 
.all these? 

Mr. Speaker: That has been said in 
'answer to the debate that was raised 
here. 

.S.pply of Railway Equipment by 
British Firm 

'SOl J Shri Rameshwar Tantia: 
·l Shr! D. C. Sharma: 

Will the Minister of Railways be 
-pleased to state: 

(a) whether an agreement has 
been signed by the Railway Board 
with a British firm for the supply 
and installation Of Overhead equip-
ment for railway electrifkation in 
'Calcutta region; 

·(b) it so, the total cost involved; 

(c) how this cost is going to be 
-met; and 

(d) what are the terms and con-
ditions of the agreement? 

The Deputy Minister in the Minis-
; tr-,. of RailwaYII (Shri S. V Rama-
swamy): (aJ During the III Plan 
two contracts have so far b<,en 
awarded to a British firm. 

(b). The total cost involved is 
ZIs. 1,62,44,619.00 (Rupees one crore 
sixty two lakhs fortyfour thousand 
six hundred and nineteen). 

(c). The foreign exchange content 
·of these contracts will be met from 
the International Bank for Recon-
iltruction and Development Loans. 

(d). The firm is to supply, erect 
;and eommission 25 kV A.C. overhead 
,equipment including wires, fittings, 
insulators etc. It hils also to main-
-tain the installation foc 12 months 

after commissioning. An important 
condition Of the contract is that in-
digenoUl materials should be USed to 
the maximum possible extent. Works 
on the two contracts are due to be 
completed in March '63 and Octo-
ber '63. 

Shrl Rameshwar TantIa: May I 
know whether Indian firms were 
asked to give their tenders for this? 
May I also know-whether the Minis-
try propose to electrify other zones 
also? 

Shri S. V. Ramaswamy: It was a 
global tender. One Indian firm also 
tendered. But, since the British 
firm's tender was the lowest the con-
tract was given to that firm. 

Supply of Electric Locomotives by 
Japanese Firm 

·802. 

+ r Shri Subodh Hansda:: 
j Shri S. C. Samanta: 
") Shri B. K. Das: 
L Shri p. C. Borooah: 

Will the Minister of Railways be 
pleased to state: 

(a) whether it is a fact that Gov-
ernment have placed orders for sup-
ply of Electrific Locomotives on some 
Japanese firm; 

(b) whether any contract has been 
signed for this; 

(c) . number of locomotives ordered; 
and 

(d) when the supply will be re-
ceived? 

The Deputy Millister In the Minis-
try of Railways (Shri Shalulaw .. 
KhaA): (a) and (b). Yes, Sir, in 
December, 1961. 

(e). 28 Mixed Tra1Il.c type AC 
Broad Gauge locomotives. 

(d). Delivery ill expected to com-
mence in March 1963 and be com-
pleted by the m~ddle of 1964. 




